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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II
(General information relating to legislative & other matters)
Thursday, 1 August’ 2002/Sravana 10, 1924 (Saka)
NO.222

Hon’ble Members are hereby informed that the Hon'ble Speaker is pleased to
nominate the following Members of the Legislative Assembly of Delhi, to the “House
Committee to Consider the Issues Related to Allotment of Land Under the
20 Point Programme”:

1. Shri Mukesh Sharma Chairman

2. Shri Charan Singh Kandera Member
3. Shri Roop Chand Member
4. Shri Surender Kumar Member
5. Shri Nand Kishore Garg Member
6. Shri Sahab Singh Chauhan Member
7. Shri Ram Singh Netaji Member

S.K. Sharma

Secretary
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